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effect. But ag I said, we are not going
to be guided in this regard by any
other country; we will be guided by

our own national interest.
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Shri Annasshib Bhinde: As I have
already mentioned, some 0of the areas
in Punjab are coming up very well in
regard to cotton development. Also,
perhaps, areas in Rajasthan coming
under the Rajasthan Canal may pos-
sibly be potential areas where cotton
development may cOme up on very
good lines.

8hri A. V. Patil: May I know whe-
ther it ia a fact that there iz a sharp
decline in the total acreage of cotton
growing in Maharashira; it so, what
are the reasons?

Shri Annasahib Shinde: Final figu-
res of estimates of acreages are not
available with us. There are indica-
tions that there has been some reduc-
tion, but umliess final estimate; are
available 1 do not think it will be
proper to draw any conclusions.
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Bhri Annasmhib Shinde: I have no
figures.

8hri R, K. Amin: In view of the
fact that pur cotton output is falling
short of our target, is there any plan
with the Government to fix the mini-
mumn price but not the maximum price
for cotton in order to encourage the
growth of cotton production?

Shri Anpasahib Shinde: Sir, this
question has already been covered.

Foodgrains Quota of States
+
*604. Shri Bharat Singh Chashan:
Shri Sharda Nand:
Shri Ranjit Singh:
8hri R. 8. Vidyarthi:
Dr. Ranen Sen:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it ig a fact that the
Central Government have recently
decided to impose heavy cuts in the
foodgrains quota of the States in view
of the apprehension that the imports
of foodgrains from abroad are likely
to go down,; and

(b) it so, the quantum of the cut
proposeg to be imposed, Stale-wine
and the basis for effecting the cut in
the case of each State?

The Deputy Minister In the Minls-
try of Food, Agriculture, Commmnity
Developmient and Cooperstien (Shri
D. Bring): (a) and (b). The arrivals
of imported foodgrains will be affect-
ed during the current month due to
the closure of the Suez Canal The
State Governments have been advised
ot the quantities that are likely to be
moved during thy month against their
current month’'s quota. They have
also been told that in case the 1vail-
ability increases later in the month,
further review will be made. Move-
ments to different States are gene-
rally arranged from ports considered
most suftable for supply to sach Btats.
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The general as well as the port-
wise availability and the relative
needs of the different States are also
taken into account. It is not possible
to indicate at this stage the likely
quantities to be moved to each State.
The short-fall in movement to each
State will depend on the over all ani
port-wise availability and the relative
needs of the different States.
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The Minister of State in the Minis-
try of Feod, Agricalture, Community
Development and Cooperation (Shri
Annasahip Shinde): Sir, before the
Suez crisis we were expecting arrival
of foodgrains to the tune of 10°%
lakh tons. But now it appears that
as a result of these difficulties per-
haps in the month of June we may
get instead of 10°7 lakh tons only
7:2 lakh tons. Our commitment to the
Stateg is to the tune of 8-3 lakh tons.
8o, obviously, there would be some
dificulties in meeting the full re-
Quirements of the States, That is why
in the main reply we have indicated
that some cuts will have to he im-
posed in regard to the States, but we
will try to see that as far as those
difficult areag are concerned they
would not be adversely affected.

oft wyew foy fyw : A Wy W
7wy gg § fe B & geaw § I
wIT ¥ sy o gt ek § Fawk

JYAISTHA 30, 1880 (SAKA)

Oral Answers 6060

T § oATH AR €T FT wH
T TR R GATY & q% W wwew
W gng faeq § g w7 @ § qram
QAT § & | ogrere 7 B g
qraAT xAg 7

Shri Annasahip Shinde: We have
been requesting some of the States
where surplus can possibly be avaii-
able to intensify their procurement
campaign so that they can make more
quantity of foodgrains available t»
the Centre.
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Shri Ammasahip Shimde: I men-
tioned the figure of 7-2 lakhs and no:
miilion tons. The hon. Member
appears to be under a wrong impres-
sion. Then, as far as Delhi is con-
cerned, may 1 assure the hon. Member
that we are not effecting any cut, so
far as the supply to Delhj ig con-
cerned?

Dr. Ranen Sen: In his reply the
hon. Minister has indicated that be-
cause of the Suez crisis the allocations
to the States are being cut down. It
is a known fact that in the State of
West Bengal long before the Suez
crisis took place there wag a shortfall
of 15 lakh tons of wheat in supplies
from the Centre. Then, agsin, in
exrly May there was 3 further short-
fall. Now, it is g known fact that
there is a bumper crop of wheat in
Punjab, Haryana and UP.

Ax bon, Member: Not in Harysna.
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Dr. Ranen Sen: May be not
Haryana, but it is there in Punjab
and UP; it has been reported in the
papers.

Mr. Speaker: Let him come to the
question.

Dr., Ranen Sen: Because the Minus-
ter has referred to the Suez crisis, 80
I am dealing with it. Since this bum-
per wheat crop is there in gsome of the
States, instead of relying on the Stalt
Governments concerned (o procurc
wheat {0 supply to deficit States like
West Bengal and Bihar, will the Gov-
ernment of India take some steps for
intensive procurement jn  surpius
States instead of simply giving the
excuse of the Suez crisgis?

Shri Annasahib Shinde: I will Arst
deal with the West Bengal quest.en
and then come to the guestion of pio-
curement. Even though the avail-
ability of foodgrains is l.mited and we
are in difficulties, taking into cons:-
deration the s:iuation 1n Bengal we
have decided not to cut the alloca-
tions, so far as Bengal is concerned. [
am speaking of the present allocd-
tions which were indicated to the
West Bengal Government. Comuing to
the serond part of the question, we
have always been pressing upon the
surpius States to make available 7o
the Centre whatever quantities they
can spare. We have been in constant
touch with the Punjab Govermrment
and they have promised to give us
2,25,000 tons to the Central pool. As
far as UP is concerned, the hon
Member is well aware that eastern
part of UP is severely affected by
drought and we are supplying some
quantities to UP. 8o, 1 do not think
any surplus would be available from
UP.

Shrt D. N. Tiwary: May 1 know
whether short arrivsls from foreign
countries will affect supply of wheat
to Bibar, which is a famine-stricken
area? Also, may ! know whether the
Government have ascertained that the
Bihar Government is taking ali the
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steps to procure internally whatever

stock is there with the big cuitiva-
tors?

Shri Annasahip Shinde: We were
supplying sizeable quantities of wmilo
to Bihar. The milo position is likely
to be affected to a certain extent bo-
cause of the delay in the arrival ot
ships. Inslead of 1,30,000 tons we will
be allocating 1,45,000 tons of whaoat
and 10,000 tong of bariley fro:n Pun-
jab. Even then, there is likely to be
some reduction in the avallability of
{oodgrains to Bihar.

Shri D. N, Tiwary: Are Govern-
ment salisfied that the Bihar Gov-
errrnent have taken all the steps to
procure whatever js available inter-
nally?

Shri Annasahib Shinde: We have
always been pressing this point. Even
tn deficit States thzre are surplus
pockets and even 1n deficit areas
there are surplus farmers. We hesve
been advocating to the State Govern-
ments that they should try to inter.
sify their own internal procuremente,
That has been our advice to Bihar
Government
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Shri Annasahip Shinde: That Is
permissible under the existing ration-
ing regulations. If the hon. Member
applies to the Delhi Administration,
the Delhj Administration will be
pleased to grant his application.
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Shri S8amar Ouha: In view of the
known fact that food riots have started
in West Bengai—in several d.stricis
smany bazars have been looted and
thousands of hungry men are ran-
sacking house after house in search cf
food and many trains have been stop-
ped by these hungry people—and the
drought condition in the districts of
Bankura and Purulia assuming -
rious proportions where nearly 21
lakhs of people need immediate help,
may I know whether Government wiil
agree to give some special atltention
to the case of West Bengal and whe-
ther the Government will permit the
West Bengal Government to purchase
wheat or rice as the case may be from:
Andhra, Punjab and Haryana open
markets?

Shri Annasakidb Shinde: Ag far as
the first part of the hon. Member’s
question is concerned, 1 can under-
stand and app-eciate hig anxiety
about the Bengal situation; that is
why we have not effecteg any cut i
the supplies to West Bengal though
we are in a difficult position. As fa:
as the purchase by the State Govern-
ment is concerned, 1 think, it can be
examined on merits. If certain guan-
tities that the surplus States are
supposed to allocate to the Centre aze
not adversely affected, the specific re-
quest of the West Bengal Govermment
can be considered.
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Shri Annasahip Shinde: ] must say
that the UP Government has really
succeeded in having a substantial
procurement in the State and they
really deserve to be congratulsted
for this. I do not think that the east-
ern UP areas would be in difficulties
a8 a result of this. But, as I have men-
tioned, we are allocating some guan-
titles to them though with some cut.

Bhri Hom Barwa: In vicw of the fact
that President Nasser has made
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statement some days back 10 the effect
that the Suez Cana)l would not be
closeq down for food ships going to
India, our apprehension that inere
might bz delay in the food ships com-
ing from America to India has been
unfounded gs has been proved by the
statement of President Nasser. May I
know whether our Government pro-
poses to stick on to its appreh:nsion
angd cut down the food quota to the
respective States or will they revise
their policy and supply food to the
different States according to the old
basis? Do they propose to tak: shel-
ter under thig plea that the food ships
are going to be delayed because the
Suez Canal ig closed down for ships?
This is a convenient plea for not sup-
plying foodgrains to States.

Shri Annasahib Shinde: With due
respect to the hon. Member, may I say
that we are not trying to take shelter?
I only placed facts before the House.
The House should know ail these d.ve-
lopments. As far ag the Suez Canal
possibilities are concerned, I think, we
are in constant touch with the UAR
authorities and as and when the Suez
Canal passage is available, we shall
avail of it.

Stri Hem Barua: Sir, he has not
replied to my question. My question
was more specific. President Nasser
has very specifically saig a few days
back that the Suez Canal will not be
closed down for fooxd ships going to
India and I bas:d my question on that
statement of President Nasser.

Shri 8. M. Solanki: May I know from
the hon. Minister what are the reasons
that the Central Government is not
giving full quota to Gujarat State
regularly?

Shri Annasahid Shinde: The position
is well- known. We have limited
availability of foodgrains. 1 am aware
of the difficulties being experienceq by
the people of Gujarat and, specially in
certain draught affected areas, there iy
consid:rable distress, We are not in
8 position to satisly sverybody. To
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the extent possible, we are trying to
help the Gujarat Government.

Shri Vasadevan Nair: At the very
outset, I would like to get An assurance
from the Minister that Keraia will be
taken care of although the difficujties
are there. As far as the reply of the
hon. Minister is concerned, I am sur-
prised to find a contradiction because
the hon. Food Minister, while refer-
ing to the Suez crisis some days back,
assured the House that he would call
a conference of the Standing Commit-
tee of the Chiet Ministers before a
final decision ig taken on the cut as
far as various Stateg are concerned,
But now the reply indicates that they
have already taken 5 decision and
intimated it to the States. How do
these two replieg tally? | should like
to know whether they are going to
call 3 Conference of the Standing
Committee of the Chief Ministers be-
fore they take a flnal decision on this
matter.

8hri Axmasahid Shinde: Keraia posi-
tios is not likely to be affected as a
result of the Suez crisig

With regard to the convening of the
meeting of the Standing Committee of
Chief Ministers, we are thinking of
convening a meeting as early as
possible. The crisis developed all of
a sudden and had we not intimated
the difficulties to the States, perhaps,
they would have been faced with more
dificuities. We can now plan in 3
betier way .All these maters will be
discussed in the Standing Committee,

Shei Liladhar Keteki: May | know
whether the Government of Assam
have aporoached the Centre for the
supply of minimum quota of 20,000
tonnes per month till the next harvest
and whether the Government of Indis
have allotted only 5,000 tonnes of
wheat per month and even that quan-
tity of 5,000 tonnes has not reached
Assam and, if so, what the Central
Government propose to do to supply
tre quantity to the State of Asexen?
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Shri Annasakid Shinde: Wae are sup-
plying, not 5,000 tonnes, but 10,000
tonnes to Assam. We are trying to
see—therg i a long distance and, of
course, thare arg certain transport
bottle-necks. ..

Shri Hem Barua: On a point of
order, Sir. That cannot be an excuse
for not helping Assam, that there ig a
long distance and it is a far off State.
You cannot neglect Assam like that.

Sbri Annasshid Shinde: I am sorry
for being misunderstood, 1 was just
mentioning that there are some trans
port bottle-necks. We are trying to
ste that the allotted quantity reaches

Mr. Speaker: Assam will get the
same treatment as any other State.

Shri Ansasahid Shinde: Yes; I quite
agree with the hon. Member.

Mr. Speaker: | am following this
method, On one Question I am call-
ing some Members to put supplement-
aries and on another Question 1 am
calling some others. 1| must give
chace to as many Members as possible
o put at least one supplementary,
Now, Mr. Patel was not here when 1
called him. He sends me a chit say-
ing, “1 was not called. You have not
given me a chance to put supplement-
ary”. He came late; it was his mis-
take, not mine.
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which has been taking place on a
large-scale and to which attention of
the Government hag been drawn [
want 10 know what has been done
with regard to that so far.

Shri Annasmahid Shinde: I have no
information about this smuggling into
Jammu and Kashmir. But I will get
in touch with the Jammu and Kashmir
Govermment. About Himachal Pra-
desh, I may submit we have not effect-
ed any reduction in the quota which is
being supplied to Himachal Pradesh,
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Shri Annasahid Shinde: Even in re-
gard to Madhya Pradesh, taking into
consideration the considerable distress
prevailing in Madhys Pradesh, e
have not effected any cut there.

Criteria to Determine Scarcity aad
Areag

*.
*$88. Shri George Fernandes:
Shri Madhuy Limaye:
Dr. Ram Manchar Lohia:
Shri 8. M. Banerjeo:

Will the Minister of Foed and Agri-
caltare be pleased to state:

(a) whether Government have laid
down new criteria for distinguishing
‘scarcity’, ‘actute scarcity’ and ‘famine’
areas;

(b) whether the criteria set out by
Government as outlined by the former
Food Minister stand cancelled; and

(¢) if g0, the basis of the new
criteria?

The Deputy Miniater tn the Minis-
try of Foed, Agricultmre, Community
Development and Co-eperation (Shri
D. Bring): (a) and (b). There is no
Tamine Code of India and no formal
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cretaria have been laid down by the
Central Government in this respect.
The criterig for distinguishing the

degrees of distress are a  matter for
the State Governments
(¢) Does not arise.
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The Minister of State in tho Minis-
try of Food, Agriculture, Commau-
nity Development and Ceoperation):
{Shri Annasahfp Sinkde). Preparation
of famine code, scarcity manuals, etc.
falls within the competence and juris-

diction of the Btate Governments. The
hon. Member's question can be taken

ag a suggestion for action
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